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Crl.A No. 119-121 CF 1997

| TEM No. 107 Court No. 4 SECTION I 1 A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NOS. 119-121 OF 1997

RANMANAND YADAV Appel I ant (s)
VERSUS
PRABHU NATH JHA & ORS. Respondent (s)
(Wth Ofice Report)
Wth
Crl. A Nos. 314- 316/ 1997
(Wth Ofice Report)
Date : 25/09/2003 This Petition was called on for hearing today.
CORAM :
HON BLE MR. JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTI CE ARl JI T PASAYAT
For Appellant (s) M . S. B. Upadhyay, Adv.
M . B. B. Si ngh, Adv.
For Respondent (s) M. Ani |l Kumar Chopra, Adv.
M. Ani| Kumar Jha, Adv.
Upon hearing counsel the Court nade the follow ng
ORDER

On the personal inconveni ence pl eaded by the counsel not for day.

(Vijay Aggarwal) (N. K. Gandhi )
COURT MASTER AR- cum PS



